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Coran s Hon'ble Mr. Pe.H. Trivedi : Vice Chairman
Hon'ble Mre. PeMe Joshi s Judicial Member
24,9,1987
HEard Mr.3.B.Oza learned advocate for the petitioner. The

Malaria Research
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1 at Nadi

entre is under Endian Medical Council

iad. This institution is not a party”

the Govt. of India,and is an autbnomous institution

to which by notification the jurisdiction of this Tribunal

has not been extended according to Mr.P.N.Ajmera for

Mr.J.D.Ajmera the learned advocate for the respondents.

The petition,therefore is, dismissed for want of jurisdiction.
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